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Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.)
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KOTAK CONTRACTOR'S ALL RISKS INSURANCE POLICY
ENDORSEMENTS/ADDITIONAL COVERS

ENDORSEMENT REGARDING AIR FREIGHT (CAR-48)

Attached to and forming part of the Policy No.

Subject otherwise to the terms, exclusions, provisions and conditions
contained in the Policy and in consideration of the payment by the
Insured to the Company of additional premium as stated in the Schedule,
it is hereby declared and agreed that the policy shall also indemnify
towards Air Freight incurred by the Insured in connection with the

indemnifiable loss under the Policy.
Limit of indemnity shall be as specified in the Schedule of the Policy.

Each and every claim shall be subject to a minimum Excess of 5 % of the
admissible Air Freight incurred over and above the excess as applicable

under the Policy.
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